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FERTILIZERS (SHRI HANSRAJ GANGARAM AHIR): (a) to (¢) Yes, Sir. A Modified
Draft Rehabilitation Scheme (MDRS) for Hindustan Antibiotics Ltd. (HAL), Pimpri,
is under active consideration of the Government. The Comments of various stake-
holders have been called for. On receipt of the comments, the MDRS for HAL would
be submitted before the Cabinet Committee on Economic Affairs for consideration.

Efforts to reduce over-consumption of urea

361. SHRI A. U. SINGH DEO: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether rising consumption of highly subsidized urea has resulted in declining
consumption of other fertilizers;

(b) if so, whether Government is considering a revision in prices of urca
or undertaking any other efforts to reduce the over-consumption of urea and the
imbalanced use of soil nutrients, if so, the details thereof;

(c) the current unpaid subsidy bill of the urea sector and whether Government
plans to cut subsidy on chemical fertilizers; and

(d) if so, the details thereof along with the time-line for the same and if not,
the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI MOHANBHAI KALYANJIBHAI KUNDARIYA):
(a) Yes, Sir. However, disparity between prices of urea and P&K fertilizers is one
of the reasons for decline in consumption of P&K fertilizers.

(b) No, Sir. The Government of India is promoting the use of Neem Coated
Urea and also promoting soil test based balanced use of chemical fertilizers in
conjunction with bio fertilizers and organic fertilizers.

(¢) and (d) The current unpaid subsidy bills for imported urea is I 1164.47
crore and for indigenous urea is I 17513.30 crore.

Steps to reduce prices of medicines

362. SHRI BHUPENDER YADAV: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether Government has been engaged in the process of bringing down the
prices of medicines for such ailments which call for lifelong medication and also
those medicines which are meant for serious diseases like cancer and are very costly;

(b) if so, the details of the steps taken so far or proposed to be taken for the
said purpose; and
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(c) the achievements made so far?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI HANSRAJ GANGARAM AHIR): (a) and (b) Pursuant to the
announcement of National Pharmaceutical Pricing Policy, 2012, Government notified
Drugs (Prices Control) Order, 2013 (DPCO, 2013) on 15th May, 2013. All the
medicines specified in the National List of Essential Medicines 2011 (NLEM) have
been included in the First Schedule of DPCO, 2013.

Out of total 680 NLEM medicines (628 net medicines) under scheduled category
of DPCO, 2013, NPPA has fixed the ceiling prices in respect of 530 medicines
(including 6 medicines for diabetes, 47 for cancer, 53 for cardiovascular diseases,
20 for HIV/AIDS, 24 for Tuberculosis and 6 for kidney disease).

NPPA has also fixed prices of 106 non-scheduled medicines under paragraph
19 of Drugs Prices Control Order, 2013, out of which 84 are used for treatment of
cardiovascular diseases and 22 for diabetes.

(¢) The reduction in prices of 530 scheduled formulations effected under
DPCO, 2013 after price fixation of scheduled drugs by NPPA as compared to the
highest price prevailing prior to the announcement of DPCO, 2013 is given in the
Statement-1 (See below). The reduction in prices effected as compared to the highest
price prevailing prior to price capping for 106 non-scheduled medicines fixed under
Para 19 is given in the Statement-II (See below).

Statement-1

Reduction in price of Scheduled Medicines with respect maximum price

% reduction with respect to Maximum Price No. of drugs
0<= 3% 80
5<=10% 50
10<=15% 57
15<=20% 43
20<=25% 65
25<=30% 49
30<=35% 26
35<=40% 34
Above 40% 126

TotaL 530
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Statement-11
Reduction with respect to Highest prevailing MRP under para 19 of DPCO, 2013

% reduction with respect to Highest prevailing MRP (No. of Drugs)

Diabetic Cardiovascular Total
0 <= 5% 7 10 17
5 <= 10% 2 10 12
10 <= 15% 1 11 12
15 <= 20% 1 8 9
20 <= 25% 2 12 14
25 <= 30% 2 7 9
30 <= 35% 2 7 9
35 <= 40% 1 4 5
Above 40% 4 15 19
TotaL 22 84 106

Withdrawal of exemption on customs duty on bulk drugs

363. SHRI ANIL DESAI: Will the Minister of CHEMICALS AND FERTILIZERS
be pleased to state:

(a) whether Government has withdrawn exemption on customs duty on certain
bulk drugs;

(b) if so, whether life-saving imported drugs to treat cancer, HIV and cardiac

failures will become costlier;
(¢c) whether the industry is unhappy with the move;

(d) whether the withdrawal of exemption will impact imported drugs and those
made in SEZs; and

(¢) whether this is a part of Make in India strategy?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI HANSRAJ GANGARAM AHIR): (a) Yes, Sir.

(b) and (c) As the Notification was issued on 28.01.2016, it is too carly to
know the impact.



